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A REPORT ON THE FACTUAL ASPECTS AND ACTION TAKEN BY
THE JHARKHAND STATE POLLUTION CONTROL BOARD AND
DISTRICT MEGISTRATE, PALAMAU FOR COMPLIANCE OF THE
HON’BLE NGT ORDER DATED 15/04/2019 & 13/09/2019 IN O.A. NO.
162/2019, ANWAR HUSSAIN ANSARI, VICE PRESIDENT JHAMUMO

VERSUS STATE OF JHARKHAND.

1. A six member committee was constituted to assess the damage caused and evaluate the
compensation which will be recovered from the unit vide office order No - B - 182
Ranchi, dated 25/09/2019. (Photocopy of Office Order No - B - 182 Ranchi, dated
25/09/2019 is annexed as Annexure — D).

2. In the light of the directions by the NGT Principal Bench, New Delhi vide its order
dated 13/09/2019, the Regional Officer, Regional office, Ranchi was directed to submit
the latest report as per the directions of the Hon’ble NGT vide Ref. No. B- 1196 Ranchi,
dated 30/09/2019. (Photocopy of Ref. No. B-1196 Ranchi dated 30/09/2019 is annexed as
Annexure — II).

3. Direction for inspection of the Unit w.r.t. the directions of the Hon’ble NGT’s order
was given to a five member committee vide office order No - B - 184 Ranchi, dated
10/10/2019. (Photocopy of Office Order No - B - | 84 Ranchi, dated 10/10/2019 is annexed
as Annexure — I1I).

4. In the light of the directions by the Board vide office order No - B - 184 Ranchi, dated
10/10/2019 M/s K. G. Industries in Mauza — Dandila Khurd, District — Palamu was
inspected by the five member committee on 12/10/2019 and the Regional Officer
Regional Office ranchi has submitted the inspection Report vide Ref. No. 1491 Ranchi,
dated 14/10/2019. Moreover, the Deputy Commissioner Palamu vide letter no. 1931
dated 13/10/2019 has forwarded the letter of the Circle Officer, Vishrampur, dist. -
Palamu isssued vide letter no - 423 dated 27/08/2019 in which he had stated that there
was an encroachment of Challiya nala by M/s K.G. Industries, which had been
removed by the administration. (Photocopy of the Inspection Report vide Ref No - 149]
Ranchi, dated 14/10/2019 is annexed as Annexure-IV).

5. The process of levying the Environmental Compensation from the unit has been
initiated and once collected will be intimated to the Hon’ble NGT.
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T 'HARKHAND STATE POLLUTION CONTROL BOARD

NZINE@SZ  TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
e [ Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

Office Order No@-—-)%% Ranchi, date ,?5/7/( 7

Office Order

“Let the District Magistrate, Palamu and the Jharkh
(JSPCB) look into the maltter, take appropriate action in accord,

compliance,”

In view of the above a committee of following member js hereby constituted:-

1. DFO, Palamu
2. CMD, MECON Ltd. Ranchi or his Representative not less than Rank of General
Manager.

3. CMD, CMPDIL, Ranchi or or his Representative not less than Rank of General Manager.

4. HOD, Deptt. of Environmental Science & Engineering, IIT (ISM), Dhanbad or his
representative not less than Professor,

5. Regional Officer, JSPCB, Ranchi
6. Dr. Anand Thakur, Asst. Professor, Zoology, Ranchi University

The committee will assess the damage caused and evaluate the compensation for recovery from
unit.

The committee may CO-opt expert members as per requirement and will communicate to the
Board. The committee will submit its report by 30.10.2019

The expenses accord in conduct of business of this committee will be reimbursed from the unit.
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Ref. No. {3.7.1194 Ranchi, Dated...ﬁ."./.ﬁ/.[.?....
From,

Rajeev Lochan Bakshi,

Member Secretary.

To,
The Regional Officer,
Regional Office, Ranchi.

Sub: Regarding compliance of the order of the Hon’ble NGT, Principal Bench, New Delhi
dated 13.09.2019 in Original Application No. - 162/2019 in the matter of Anwar Hussain
Ansari, Vice President, Jhamumo vs State of Jharkhand.

With reference to the subject noted above, it is to inform you that the Hon’ble NGT, Principal
Bench, New Delhi has passed an order on dated 13.09.2019 in Original Application No.
162/2019 in the matter of Anwar Hussain Ansari, Vice President, Jhamumo vs. State of
Jharkhand. The operative part of which is as below:

“In view of the above, it is necessary that a further report is furnished indicating the remedial
steps taken in the matter, including the recovery of compensation for the violations.”

The copy of the aforesaid Hon’ble NGT, Principal Bench, New Delhi order is enclosed herewith
for your ready reference. You are directed to submit the report as per the Hon’ble NGT, Principal
Bench, New Delhi on or before 20/10/2019. So, that the Action Taken Report (ATR) may be
filed before Hon’ble NGT, Principal Bench, New Delhi in time.

Encl: A/A \

ember Secretary

@
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Ref. No. Ranchi, Dat!ed: \4-1019

W9
From, .
R.N.Kashyap
Regional Officer,
| Ranchi
Yo,

v
i
5
.
b
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‘ T

The Member Secretary,
Jharkhand State Pollution Control Board,
Ranchi.

Subject: Regarding submission of inspectlbn regprt of M/s Grasim Industries Ltd.
(Chemical Division), Rehla, Dist. ~Palamy anl M/s K.G. Industries, Rehla, Dist.-
Palamu. -

Sir,
With reference to above subject, this is to inform you that M/s Grasim Industries
Ltd. {Chemical Division), Rehla, Dist.-Palamu and M/s K.G. Industries, Rehla, Dist.-
_Palamu have been inspected by the committee constituted by the Board on 12.10.2019
in the light of H.0. Office Order no.-B-184 dated-10.10.2019 & Memo No.- B-1223 dated-
10.10.2019. Inspection reports are attached for needful action.

tncl: As above.

Yours faithfully.

U ST

i \ SRR (R.N.Kashyap)
e 2 - Regional Officer, Ranchi
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JHARKHAND STATE POLLUTION CONTROL BOARD
T.A. DIVISION BUILDING, DHURWA, RANCHI — 834004

Inspection Report in the matter of Original Application No.162/2019 pertaining to Anwar
Hussain Ansari, Jhamumo Alpsankhayak Morcha v/s State of Jharkhand

M/s K.G Indutries, Mouza —Dandlia Khurd, P.S. — Dandlia Khurd District- Palamu,
Jharkhand was inspected on 12.10.2019 by the committee constituted by JSPC Board Head
Office order no. B-184 dated 10.10.2019 in the light of directions given by Hon’ble NGT O.A
No. 162/2019.

The committee comprising of following members visited Rehla, Palamu for monitoring

and inspection on 12™ October 2019

1. Kamalakant Pathak, Junior Environmental En gineer (HQ), JSPCB, Ranchi
Ashok Kumar Yadav, Regional Officer, JSPCB, Hazaribagh

Gopal Kumar, Junior Environmental Engineer, Regional Office, JSPCB, Ranchi
Mithilesh Jha, Assistant Scientific Officer, (HQ), JSPCB, Ranchi

LU e R

Chandan Kumar, Consulting Executive, Regional Office, JSPCB, Ranchi

Brief description about the unit process:-

M/s K.G. industries uses chlorine gas and Heavy Normal Paraffin as a new material to produce
Chlorinated Paraffin compound plasticizers.

Chlorinated Heavy Normal Paraffin is produced by passing chlorine in heavy normal Paraffin
at specific temperature. Liberated hydrochloric acid is absorbed in water in a packed absorption
column. The unabsorbed gas from HCL absorption column is then passed through packed high
density Polythene absorption column where milk of lime solution is circulated. All unabsorbed
gases are absorbed here. After achieving desired chlorination compressed air passed through the
chlorinated mass to remove trapped HCL and chlorine gas from the product. The chlorinated

product is mixed with certain additives, filtered, cooled and sent packing in drums.

During inspection following observations were made:-

1. Chlorine is brought through pipelines from Grasim Industries Ltd. (Chemical

Division), as both the unit is situated inside the same premises.

2. The unit has constructed two nos. of Settling Tank.
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waste debris were found dumped near the boundary which now has been completely
removed by the unit.

and there was no discharge found.

3. Regarding encroachment of Chaliya Nallah by M/s K.G. Industries, Rehla, District —
Palamu, DC, Palamy has submitted his letter No.1931 dated 13.10.2019 along with
verification report of Circle Officer, Bishrampur, District- Palamu office letter no.

423 dated 27/08/2019 which is self explanatory. ( Letter Attached as Annexure-I)
Compliance status of the recommendations made ip previous inspection on dated
13.06.2019 in the I ht of HO letter No. D-385 dated 11/06/2019
—=—=2.2U17 in the light —~ated 11/06/2019

SL

RECOMMENDATION S COMPLIANCE STATUS

Effluent generated by the plant is being

Any Effluent generated by the plant properly treated and neutralized in the

should e properly treated  and neutralization pit and is being reused in the

: == ; rocess.
neutralized in the neutralization pit and P

reated effluent should be feused.; in Drains leading to Chaliya Nallah has been

process. Any kind of contamination dismantled and completely removed and at

should be prevented from getting outside present no outlet was found leading towards

Chaliya Nallah

HCL gas absorption column may be

enhanced to produce hydrochloric acid so

to avoid even small amount of HCL gas | The unit informed that possibility to enhance

coming out from the absorption column | HCL gas absorption column is under process.

and hence reduce any kind of Air

Pollution

40



Solid waste debris dumped in Chaliya
Nallah on the back side of the boundary
of the unit shall be removed and disposed

off properly

Solid waste debris has been completely

removed

The unit shall install PTZ camera at all

comers of the plant with online

connectivity to the Board HQ., So as to

monitor any kind of discharge.

Drains leading to Chaliya Nallah has been
dismantled and completely removed so there is
no effluent getting discharged outside the
premise, but however the unit has not installed

PTZ camera at all corners of the plant.

Encroachment of Chaliya Nallah by M/s
K.G. Industries, Rehle, District — Palamu
be by  District

may examined

Administration, Palamu.

Regarding encroachment of Chaliya Nallah by
M/s K.G. Industries, Rehla, District — Palamu,
DC, Palamu has submitted his letter No.1931
dated 13.10.2019 along with verification report
of Circle Officer, Bishrampur, District-
Palamu office letter no. 423 dated 27/08/2019
which is self explanatory. ( Letter Attached as

Annexure-I )
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(Mithilesh Jha) (Gopal Kumar)
CE, JSPCB ASO, HO JEE
RO, Ranchi JSPCB, Ranchi Regional Office, Ranchi
ol eer Ay
(Ashok Kumar Yadav) (Kamalakant Pathak)
Regional Officer JEE
RO, Hazaribagh HQ, JSPCB, Ranchi
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